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(c) to (e). Hindustan Fertilizer Corporation Limited 
(HFC) and Fertilizer Corporation of India (FCI) are two 
fertilizer producing public sector undertakings (PSUs) 
which had been declared as sick com panies by the 
Board for Industrial & Financial Reconstruction (BIFR) 
in November. 1992 in accordance with the provisions of 
the Sick Industries Companies (Special Provision) Act 
1985. In its efforts to rehabilitate these companies, the 
G overnm ent has approved in p rin c ip le  the rev iva l 
p a cka g e s  w h ich  e n v isa g e  the revam p of S ind ri, 
Ramagundam and Talcher units of FCI and Drugapur. 
Barauni and Namrup units of HFC entailing a fresh 
investment of Rs. 2201.13 Crores (R s.1736.20 crores 
for FCI and Rs. 464.93 crores for HFC) apart from capital 
re s tru c tu r in g  and o th e r f in a n c ia l re lie fs  to these  
undertakings. An expert Group has been constituted to 
reformulate the revival packages from the stand point of 
funding by the Financial Institutions (FIs). Pending a 
fin a l im p lem en ta tion  of the re v iva l pa cka g e s , the 
Government has been providing budgetary support to 
these undertakings, to the extent possible, to sustain 
production in the ir functiona l units. During 1995-96. 
budgetary support of Rs. 108.60 crores to HFC and Rs 
217.60 crores to FCI was provided

[ E n g l is h ]

Cotton Development Board

2204. SHRI SARAT PATTANAYAK : Will the Minister 
of AGRICULTURE be pleased to state :

(a) whether the Government are considering to set 
up a Cotton Development Board for research and other 
promotional activities: and

(b) if so. the details thereof9

THE MINISTER OF AGRICULTURE (EXCLUDING 
THE DEPARTMENT OF ANIMAL HUSBANDRY AND 
DAIRYING (SHRI CHATURANAN MISHRA) ; (a) No Sir.

(b) Question does not arise

Road Over Bridge Project

2205 SHRI PR DASMUNSI ; Will the Minister of 
RAILWAYS be pleased to state

(a) whether a budgetary support was made in the 
railway budgets during 1987 to 1989 for Road Over 
Bridge project at Liluah-Howrah Division:

(b) if so. the reasons for the delay in executing the 
same: and

(c) the role to be played by the Railways and State 
Government in the pro ject9

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Yes. Sir Work 
included in Railway s W orks Programme 1988-89

(b) Delay is due to change in approved alignment 
and General Arrangem ent Drawing by State Govt on 
account of inability to remove High Tension Cables

(c) Works of construction of Road Over Bridges in 
replacement of Level crossings are proposed by State 
Governments giving priorities. Such of those proposals 
for which State Governments completes the prelim inary 
p re re q u is ite s  are in c lu d e d  in R a ilw a y 's  W orks  
programme. Cost of the work is shared by the Railway 
and State Governments as per laid down rules. Railways 
carry out construction of the bridge, the portion over 
R a ilw a y  tra c k s , and the  S ta te  G o ve rn m e n ts  the 
construction of approaches.

[ T r a n s la t io n ]

Conversion of Kathgodam-Bareilly-Mathura- 
Agra Rail Line

2206 SHRI SANTOSH KUMAR GANGWAR : Will 
the Minister of RAILWAYS be pleased to state:

(a) the time by which the work of conversion of 
Kathgodam -Bareilly-M athura-Arga meter gauge line into 
broad gauge is likely to be started;

(b) whether some suggestions have been received 
in this regard; and

(c) if so. the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) (a) In the 9th 
Five Year Plan period.

(b) Yes. Sir.

(c) This work is included in the first phase of the 
action plan and is planned to be taken up in the 9th 
Plan period.

[ E n g l is h ]

Indoor Air Pollution

2207 SHRI BANWARI LAL PUROHIT W ill the 
Minister of ENVIRONMENT AND FORESTS be pleased 
to state

(a) w hether the Governm ent are aware that the 
quantum of the indoor air pollution is ten times higher 
than outdoor air pollution:

(b) whether the Government have conducted any 
research in this regard

(c) if so. the details and findings thereof and

(d) the steps taken or proposed to be taken by the 
government to check such pollution?

THE MINISTER OF STATE OF THE MINISTRY OF 
ENVIRONMENT AND FORESTS (CAPT. JAI NARAYAN 
PRASAD NISHAD) . (a) to (c), The nature and magnitude 
of the indoor air po llu tion  w ould depend upon the 
number of occupants and their activities, ventila tions 
system nature and quality of fuel used for cooking and 
heating purposes, impact of outdoor pollution etc

According to the indoor air quality survey conducted 
by the American Society for Heating, Refrigeration and


